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schedule, electric supply should have 
fceen made available to Rajasthan a 
year earlier, but it has not been made 
available even now, and is likely to 
take another ax months?

Shri 8. K. Patti: It is right. We 
are extremely sorry that that was 
done, but it was owing to reasons 
beyond our control, and the Punjab 
Government that looks after it has 
feeen cautioned against it. Surely, as 
-early as we can, that part of it will be 
-fulfilled.
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WRITTEN ANSWERS TO 
QUESTIONS

Guaa-Ujjaln Rail Mnfc

*582. Shri 1 . B. Ylttal Rao: Will the 
^Minister of Railways be pleased to 
vefer to the reply given to Starred 
"Question No. 1129 on the 16th Decern* 
Tber, 1857 and state:

(a) whether the examination of the 
xeports at tn fle  and engineering sur­

veys regarding Guna-Ujjain rail link 
has since been concluded; and

(b) if so, when this work will 
actually commence?

The Deputy Minister of Railways 
(Shri Shahnawaz Khan): (a) Not yet. 
As the economics of the line is greatly 
involved, scrutiny of the traffic pros­
pects would take time.

(b) It is too early to say.

Hlrakad Dan Project
*586. Shri Sanganna: Will the

Minister of Irrigation and Power be
pleased to state:

(a) whether it is a fact that the 
earthen dam of the Hirakud Dam 
Project has sunk down by one-and-a- 
half feet from the original level;

(b) if so, what is the reaction of 
Government to it; and

(c) what are the causes of this 
phenomenon?

The Minister of Irrigation and 
Power (Shri S. K. Patil): (a) to (c). 
A statement giving the required infor­
mation is laid on the Table of the 
House. [See Appendix III, annexure 
No. 71]
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